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Defective Case Register from 2024-07-23 to 2024-07-23

SI.NO.|Filing No Advocate for Petioner/Caveator Dafte O.f Defects as per S.R.
objection
16-PETITION/APPEAL NOT IN
1 D- TUSHAR KANTI SATAPATHY,SR.ST. [2024-07- TIME
OTAPL/30459/2024 |COUNSEL,GST,CT AND C 23
Period of Delay 128 days.
21-STATUTORY
D- 2024-07- DEPOSIT/AWARDED AMOUNT
2 MACA/30399/2024 BIJOY DASMOHAPATRA 23 NOT DEPOSITED.
1.Period of Delay 47 days
3-AUTHENTICATION FEE IS
DEFICIENT.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
3 CRLMC/20959/2024 SASWAT KUMAR ACHARYA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
1.Page No.31 not neat,2. Annex-5 not
marked
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-19-PROVISION OF LAW NOT
4 ABLAPL/21222/2024 JAYAKRISHNA MOHAPATRA 23 FURNISHED ON TOP OF CAUSE
TITLE.
2024-07-|Receipt showing service of copy on SC
5 D-WP(C)/31326/2024|SUSHANTA KUMAR MISHRA 73 S and ME not filed
2024-07-|Receipt showing service of copy on SC
6 D-WP(C)/31104/2024{ UMAKANT SAHOO 73 S and ME not filed.
6-RECEIPT SHOWING SERV.COPY
2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
7 D-WP(C)/30996/2024| ANUP NARAYAN MOHANTY 23
Date mentioned in index under
Annexure-1 appears to be wrong.
2024-07- 6-RECEIPT SHOWING SERV.COPY
8 D-CRLA/21249/2024 |SAROJ KUMAR MISHRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
9 D-WP(C)/30905/2024| ABHIJIT DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
10 CONTC/30173/2024 ADV 3 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07-|Receipt showing service of copy on
11 D-WP(C)/30987/2024 RAJIV KUMAR MAHANTA 73 SC(T) not filed.
D- 2024-07- 1.delay of 20 days 2.Prayer in IA is
12 MACA/30700/2024 BIJOY DASMOHAPATRA 23 w1thogt signature of adv.(ii)Statutory
deposit not made
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
D- 2024-07-|TITLE.
13 ABLAPL/21585/2024 AMULYA RATNA PANDA 23 19-UNDERTAKING FOR NON

FILING OF TRANSLATED COPY
NOT FILED

1. Page no.9 not legible.
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14

D-WP(C)/30830/2024

UMAKANT SAHOO

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Legible copy of pages-12 and 22 to be
filed

15

D-
CONTC/30867/2024

ADV.

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

IN ANNEX -1 COPY OF ORDER
SHOULD BE W.P (C) 10066/24

16

D-WP(C)/29654/2024

SURESH CHANDRA PRADHAN

2024-07-
23

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT
ORDER NOT FILED

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.SUCHISMITA SINGH,PETNR 3
HAS EXECUTED V.NAMA AS
SUCHISMITA PATRA 2.NAME
MENTIONED IN DEATH CERT.
VIDE ANNX 6 NOT TALLY WITH
INDEX AND AVERMENT OF WP
3.IANOT PROPERLY PLACED

17

D-
CONTC/30181/2024

ADV

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

18

D-
ABLAPL/21470/2024

BISWANATH BEHERA

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE
NOT FURNISHED.

1.0ccupation of the deponent not
furnished in the affidavit.

19

D-
BLAPL/21638/2024

DEBASHIS ROUTRAY

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

20

D-
BLAPL/21606/2024

SURYAKANTA DASH

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

21

D-WP(C)/30943/2024

ABHISEK MOHANTY

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

22

D-
CRLMC/20879/2024

PRAVASH CHANDRA JENA

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

23

D-
BLAPL/21431/2024

SUSANTA KUMAR BARAL

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

24

D-
MACA/30876/2024

PRAMOD KUMAR TRIPATHY

2024-07-
23

1.Period of Delay 43 days

25

D-
BLAPL/21424/2024

Guru Prasad Behera

2024-07-
23

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-

26 BLAPL/21211/2024 AMITAV TRIPATHY 23 1.Occupation of the deponent not
furnished in the affidavit.2.Pae no.8
no.8 not legible.
1.Period of Delay 242 days 2.Court

D- 2024-07-|Fee Rs 2500/ payable not paid

27 IMACA/31022/2024 RAPILA CHARANNAYAK 23 3.WELFARE FUND OF Rs 50 not
paid
6-RECEIPT SHOWING SERV.COPY

D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.

28 ABLAPL/21093/2024 MANAS KUMAR CHAND 23 : .

C.T number not mentioned in cause

title and body of petition copy

6-RECEIPT SHOWING SERV.COPY
D- 2024-07-TO AG/CG/IT/CT/ETC.NOT FILED.

29 BLAPL/21429/2024 NABA KISHORE GURU 23

1.All the Annexures are not attested.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
30 ABLAPL/21469/2024 SUSANTA KUMAR BARAL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
31 D-WP(C)/30951/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
32 CONTC/30991/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
33 CONTC/30960/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
34 CONTC/30164/2024 ADV 3 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 1.Period of Delay 242 days 2.court

35 MACA/31024/2024 KAPILA CHARAN NAYAK 73 fees payable not correctly furnished

3.Welfare fund of Rs 50/ not paid
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
36 CONTC/30872/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
37 CONTC/30927/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

38 CONTC/30166/2024 ADV 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT

D- 2024-07- FURNISHED ON TOP OF CAUSE
39 SURYAKANTA DASH TITLE.
BLAPL/21604/2024 23 19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
2024-07-|Receipt showing service of copy on SC

40 D-WP(C)/31174/2024 ANIL KUMAR BEHERA 73 S and ME not filed.

2024-07- 6-RECEIPT SHOWING SERV.COPY

41 D-WP(C)/31231/2024 MAHENDRA KUMAR SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

42 CONTC/29472/2024 ADV 3 TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

43 |D-WP(C)/30896/2024| ABHISEK KEJARIWAL 5224'07' TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY

44 D-CRLA/21323/2024 |S.S.RAY (2) 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF

D- 2024-07- TRIAL/APPELLATE COURT
45 BIDYADHAR MANSING ORDER NOT FILED
CRLMC/20875/2024 23 19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
46 CONTC/30732/2024 DR.BINODA KUMAR MISHRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

47 CONTC/30891/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

2024-07-

48 D-WP(C)/30626/2024 BHABANI PRASAD MOHANTY 73 1 District name in the writ petition
does not tally with the affidavit and in
declaration
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT

D- 2024-07- PROPERLY

49 ABLAPL/21436/2024 AMIT KUMAR NATH 23 STAMPED,EXECUTED,ACCEPTED.
1. Welfare fee of Rs. 50/- not paid on
V.nama.

50  |D-CRLA/21314/2024 PRABHAS CHANDRA PANDA 2024-07-Receipt showing copy on 8.C -

23 vigilance not filed
2024-07-|Receipt showing service of copy on SC

51 D-WP(C)/31225/2024|DIPTI RANJAN BHOKTA 73 S and ME 1ot filed.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

52 ABLAPL/21581/2024 PRASANNA KUMAR PANDA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY

53 D- ADV 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.

CONTC/30179/2024 23 Annex-1 not filed,postal receipt not
legible
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-

54 CONTC/30712/2024 LAXMAN BHOI 73 1. Not properly Ingiexed. 2. Enrolment
numbers and Mobile phone not
indicated in V. nama.3. synopsis and
date chart not filed.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

55 ABLAPL/21102/2024 ASIT KUMAR JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

56 BLAPL/21603/2024 SURYAKANTA DASH 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
57 ABLAPL/21584/2024 CHANDAN SAMANTARAY 23 TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
58 CONTC/31170/2024 SAILABALA JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
59 D-WP(C)/30947/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
60 ADV 17-REFERENCE CERTIFICATE
CONTC/30702/2024 23 NOT FURNISHED.
21-STATUTORY
D- 2024-07- DEPOSIT/AWARDED AMOUNT

61 MACA/30390/2024 AMIT KUMAR NATH 23 NOT DEPOSITED.

1.Period of Delay 185 days
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

62 CONTC/30884/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

63 |2 KSHIROD KUMAR SAHOO 2024-07-

ABLAPL/21092/2024 23 Page no 13 vide annex-1 not neat. Page
15 not legible.Occupation not
mentioned in the affidavit.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

64 CONTC/30805/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.

2024-07- .

65 D-WP(C)/29390/2024 ANANYA MISHRA 23 annx 5 is not attested as true copy

2024-07-|Receipt showing service of copy on SC

66 D-WP(C)/31233/2024 MAHENDRA KUMAR SAHOO 73 S and ME not filed.

2024-07- 6-RECEIPT SHOWING SERV.COPY

67 D-WP(C)/31262/2024/ BIRAJA PRASANNA DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

2024-07-

68 D-WP(C)/30961/2024 KRISHNA CHANDRA SAHU 23 Date of annex.9 mentioned in the
index and petition not tally to annex.9
as annexed.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

69 CONTC/30983/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

70 CONTC/30944/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

71 ABLAPL/21099/2024 JUGALA KISHORE PANDA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

2024-07- 6-RECEIPT SHOWING SERV.COPY

72 D-CRLA/21458/2024  BYOMAKESH TRIPATHY 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

73 BLAPL/21560/2024 SARAT KUMAR JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF

D- 2024-07- TRIAL/APPELLATE COURT

74 CRLREV/20643/2024 JYOTIRMAYA SAHOO 23 ORDER NOT FILED

2024-07- 6-RECEIPT SHOWING SERV.COPY
75 D-WP(C)/30636/2024 DHANESWAR BEHERA TO AG/CG/IT/CT/ETC.NOT FILED.

23




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
76 CRLMC/21397/2024 SOUMYA RANJAN DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
77 D-WP(C)/31300/2024| ASHOK KUMAR DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07-|Receipt showing service of copy on SC
78 D-WP(C)/31177/2024| ANIL KUMAR BEHERA 73 S and ME not filed.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-TO AG/CG/IT/CT/ETC.NOT FILED.
79 ABLAPL/21168/2024 SANTOSH KUMAR MAHANTY 73
1.Page no.13 not legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
80 ABLAPL/21471/2024 BITAS KUMAR SWAIN 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- . .
81 SASWAT KUMAR ACHARYA 1. Age of the petitioner not tally with
CRLMC/20919/2024 23 .
affidavit and V. nama. 2. page no. 32
not legible.3.Date of cognizance order
not tally with index AND petition
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
D- 2024-07-|TITLE.
82 |ABLAPL/21587/2024 AMULYA RATNA PANDA 23 19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
1. Page no.9 not legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
83 CRLMC/20883/2024 SURYAKANTA DWIBEDI 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
84 D-WP(C)/31298/2024/ ASHOK KUMAR DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
85 ABLAPL/21547/2024 KHUSBU PANIGRAHI 23
provision of law not correct.
3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
25-NAMES IN CAPITAL
D- 2024-07- LETTERS/ENROLMENT
86 CRLMC/21243/2024 PRAVAT KUMAR MOHANTY 23 NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1. RS.10.45 PAYABLE, RS. 2.00
PAID, D.A.F OF RS. 8.45 TO BE
PAID. 2. PG. 20 AND 21 NOT
LEGIBLE. 3. C.P NO. NOT TALLY
WITH INDEX
2024-07- 6-RECEIPT SHOWING SERV.COPY
87 D-WP(C)/30864/2024/ GYANA RANJAN SETHI TO AG/CG/IT/CT/ETC.NOT FILED.

23




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

D- 2024-07-
88 BLAPL/21543/2024 ARIJEET MISHRA 3 ANNEXURES NOT FILED.
page nos. 9,10,27,28,29 are not neatly
legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
89 CONTC/30874/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
90 D-WP(C)/30877/2024/ ASHOK KUMAR SARANGI 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07-|11-NEAT,LEGIBLE ATTESTED
91 D-WP(C)/31193/2024 SOUMYA RANJAN MOHANTY 73 ANNEXURES NOT FILED.
ANNEXS.12 AND 13 NOT LEGIBLE
2024-07- 6-RECEIPT SHOWING SERV.COPY
92 D-WP(C)/30946/2024 ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 5024-07- 6-RECEIPT SHOWING SERV.COPY
93 ABLAPL/21550/2024 ARUM KUMAR BEHERA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
94 ABLAPL/21536/2024 JAYANTA KUMAR MAJHI 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
95 CONTC/30799/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
96 CRLMC/21363/2024 RAJIV KUMAR MAHANTA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
97 D-WP(C)/30932/2024 PITAMBAR ACHARYA 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
98 BLAPL/21635/2024 SOUMYA RANJAN DAS 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
99 CONTC/30925/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
D- 2024-07- FURNISHED ON TOP OF CAUSE
100 JAYAKRISHNA MOHAPATRA TITLE.
ABLAPL/21562/2024 23 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page nos 11 and 12 not neat.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
101 ABLAPL/21153/2024 AMIT KUMAR NATH 23
1. Page nos.11, 12 not neat.2.
Paragraph no. not correctly furnished
on declaration.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
102 BIKRAM CHANDRA GHADEI TO AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21406/2024

23




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT

D- 2024-07-[FURNISHED ON TOP OF CAUSE
103 BLAPL/21170/2024 SANJIB KUMAR BHANJADEO 23 TITLE.
1.Rejection order in Page no.22 not
available on record.
D. »024.07./6-RECEIPT SHOWING SERV.COPY
104 CONTC/30883/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. »024.07./6-RECEIPT SHOWING SERV.COPY
105 ABLAPL/21415/2024 DEEPAK KU SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|11-NEAT,LEGIBLE ATTESTED
106 ABLAPL/21559/2024 JAYAKRISHNA MOHAPATRA 23 ANNEXURES NOT FILED.
Page no. 9 not neat.
2024-07- 6-RECEIPT SHOWING SERV.COPY
107 [D-WP(C)/30935/2024 PITAMBAR ACHARYA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
108 BLAPL/21601/2024 ASHOK JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|10-SUBJECT CODE NOT
109 | cRLMP/20912/2024 [PRADEEPTA KUMAR BEHERA 23 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
110 ABLAPL/21472/2024 SUSANTA KUMAR BARAL 73
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
5024.07. PROPERLY
111 [D-WP(C)/31230/2024 23 STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.
17-REFERENCE CERTIFICATE
NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
112 D- ADV 2024-07-{10-SUBJECT CODE NOT
CONTC/29485/2024 ) 23 FURNISHED/INCORRECTLY
MENTIONED
2024-07- 6-RECEIPT SHOWING SERV.COPY
113 |D-WP(C)/30879/2024|SUBAS CHANDRA DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
5024-07- 6-RECEIPT SHOWING SERV.COPY
114 |[D-WP(C)/30878/2024/SOUGAT DASH 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
115 |D-WP(C)/31232/2024|GOPAL PRASAD JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. ~024.07./6-RECEIPT SHOWING SERV.COPY

116

CONTC/30963/2024

ADV.

23

TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

117 |D-WP(C)/31425/2024 KUNAL KUMAR SWAIN 3224_07_ TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
118 D- SASWAT KUMAR ACHARYA 2024-07-

CRLMC/20911/2024 23 1.Age of the petitioner not tally with
affidavit and V. nama. 2. page no.30
not legible.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

119 CONTC/30188/2024 ADV 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
120  |D-WP(C)/30942/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
121 |[D-CMP/29274/2024 |[PRATYUSHA NAIDU 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

122 D- Manoi Kumar Navak 2024-07-|9-PROVISION OF LAW NOT

BLAPL/21177/2024 ) y 23 FURNISHED ON TOP OF CAUSE
TITLE.
1-COURT FEE IS DEFICIENT.

2024-07- 6-RECEIPT SHOWING SERV.COPY
123  [D-CRLA/20546/2024 |AMITAV TRIPATHY 3 TO AG/CG/IT/CT/ETC.NOT FILED.
C FEE RS 6/- NOT PAID
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
124 CRLMC/21442/2024 SAIBRATA RATH 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
125 ABLAPL/21553/2024 MANAS KUMAR CHAND 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
126 ABLAPL/21255/2024 SRIHARSA PRASAD DASH 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
127 D- PRASANTA KUMAR PANDA 2024-07-

CRLMC/21361/2024 23 Age of the petitioner no. 9 not
indicated 2.Annexures not properly
indicated on the CRLMC Petition

2024-07- 6-RECEIPT SHOWING SERV.COPY
128 |D-WP(C)/30952/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
129 ABLAPL/21106/2024 INYANANANDA PANDA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
130 ABLAPL/21083/2024 INYANANANDA PANDA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
Name of the parties in affidavit not
tally with cause title.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

131 ABLAPL/21090/2024 PVS NANAJI ACHARY 3 TO AG/CG/IT/CT/ETC.NOT FILED.
132 |D- TUSHAR KANTI SATAPATHY,SR.ST. [2024-07-|16-PETITION/APPEAL NOT IN
OTAPL/30449/2024 |COUNSEL,GST 23 TIME




Period of Delay 57 days.

6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
133 CRLMC/21376/2024 RAJIV KUMAR MAHANTA 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 1. Logo is wanting. 2.pg.6 of appeal
134 MACA/30330/2024 SATYABHUSAN DAS 23 memo is without signature of adv.(ii)l
A not pg.marked
3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
D- 2024-07- .
135 MAMATA MISHRA 1. AU FEE Rs.4.90 to be paid on
CRLREV/21031/2024 23 Annex-2 2. AU FEE Rs.2.70 to be paid
on Annex-1 3.Word
Appellant/Respondent be corrected as
Petitioner/Op.Party after conversion
4.Provisional of Law To be correctly
furnished after conversion 5.Necessary
correction may be made in index ,in
body of Crl. Apl. after conversion from
CRLA to CRLREV
2024-07- 6-RECEIPT SHOWING SERV.COPY
136 |D-WP(C)/30863/2024| GYANA RANJAN SETHI 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
137 ABLAPL/21497/2024 SURESH KUMAR JENA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS
DEFICIENT.
D- 2024-07-/6-RECEIPT SHOWING SERV.COPY
138 CRLMC/20952/2024 SASWAT KUMAR ACHARYA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
Page no-31 not neat
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
139 CONTC/30893/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
140 |D-CRLA/21428/2024 NILA MADHAB PRAHARAIJ 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
141 ABLAPL/21572/2024 BISWABHUSAN DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
142 ABLAPL/21575/2024 ABESH KAMAL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
143 |D-WP(C)/30672/2024RANJIT SAMAL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
144 CRLMC/21375/2024 RAJIEET ROY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
145 CRLMC/20884/2024 SURYAKANTA DWIBEDI 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
146 ABLAPL/21463/2024 PRASANTA KUMAR ROUTRAY 73

1. Page no.10 not neat and legible.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
147 CONTC/30190/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
148 CONTC/30895/2004 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
149 AKSHAYA KUMAR SAHOO
CRLMC/20946/2024 23 1. Age of the petitioner not tally with
affidavit and V. nama.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
150 ABLAPL/21158/2024 MD. GOLAM MADANI 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
151 CONTC/30978/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
152 [D-WP(C)/31201/2024 NETRANANDA BISWAL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-
153 CMAPL/30138/2024 ADV 23 V.nama not filed
6-RECEIPT SHOWING SERV.COPY
154 |[D-WP(C)/30779/2024MD. GOLAM MADANI 252407\ TO AG/CGAT/CT/ETC.NOT FILED.
1. prayer not made in the petition.
2024-07- 6-RECEIPT SHOWING SERV.COPY
155 |[D-WP(C)/30745/2024 KRISHNA CHANDRA SAHU 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
156 |D-WP(C)/30892/2024 KUNAL KUMAR SWAIN 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
157 ABLAPL/21080/2024 HEMANT KU. TRIPATHY 73
1.All the annexures are not attested.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
158 ABLAPL/21162/2004 RAKESH KUMAR SARANGI 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07-
159 |D-CRLA/20621/2024 |ACHYUTANANDA PATTANAIK 73 IN INDEX SHEET ANNEXURES
AND CRL. APPEAL PETN ARE
NOT PROPERLY ARRANGED
3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- .
160 ASHOK DAS 1.AU FEE Rs.3.80 to be paid 2. AU
CRLREV/21242/2024 23 FEE RS.6.55 to be paid 3.Provision of
law not furnished in I.A.No0.593/2024
4.Deponent has not signed on
affidavit/Declaration in
1.A.No0.593/2024
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
161 ABLAPL/21434/2024 LAXMINARAYAN PATEL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
162 CONTC/30973/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
163 BLAPL/21628/2024 AKSHAYA KUMAR SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D. 5004.07. TO AG/CG/IT/CT/ETC.NOT FILED.
164 JUDHISTHIR SAHOO 11-NEAT,LEGIBLE ATTESTED
ABLAPL/21546/2024 23 ANNEXURES NOT FILED.
1. provision of law not correct. 2. page
no. 12 not neatly legible.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
- »024.07. STAMPED,EXECUTED,ACCEPTED.
165 BLAPL/21627/2024 AMIT KUMAR NATH 23 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1.Deficit court fee Rs. 50/- not paid in
V. nama. 2. page no. 9,10 are not
neatly legible.
D. 5024.07.|6-RECEIPT SHOWING SERV.COPY
166 CRLMC/21526/2024 ARUN KUMAR MISHRA 3 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
167 |D-WP(C)/31277/2024|KIRTAN DANG 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07./6-RECEIPT SHOWING SERV.COPY
168 ABLAPL/21555/2004 MANAS KUMAR CHAND 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5004.07.| | I-"NEAT,LEGIBLE ATTESTED
169 BLAPL/21624/2024 AKSHAYA KUMAR SAHOO 23 ANNEXURES NOT FILED.
Page n0.9 and 10 not neat.Page
marking in Book mark not correct.
170 D- PRADEEP KUMAR MISHRA 2024-07- LTI not attested in v.nama
MACA/30694/2024 23 )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
171 CONTC/30174/2024 ADV 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
172 BLAPL/21637/2024 DEBASHIS ROUTRAY 3
1.Annex-2 not executed in the petition.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
D- 2024-07-|[FURNISHED ON TOP OF CAUSE
173 | ABLAPL/21104/2024 SANTOSH KUMAR DWIVEDY 23 TITLE.
Date of FIR no.not tally with cause
title.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
174 |D-CRLA/20735/2024 RAMESH CHANDRA MAHARANA 202407 (O PP TITIONAPPEAL NOTIN

1.Period of Delay 52 DAYS




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-
175 ADV
CONTC/30701/2024 23 1. In affidavit Sl. no. 2 not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-19-PROVISION OF LAW NOT

176 ABLAPL/21466/2024 PRASANTA KUMAR ROUTRAY 23 FURNISHED ON TOP OF CAUSE
TITLE.

1. Authentication fee due on the
2024-07-|Appellate Court Judgement Rs 1.10.

177 |D-RSA/30384/2024 |HARIPAD MOHANTY 73 not paid 2.Copy of Trial Court
Judgement / Order Not filed.

2024-07- 6-RECEIPT SHOWING SERV.COPY

178 |D-WP(C)/30829/2024|UMAKANT SAHOO 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-
IN PROPERLY.

2024-07-

179 |D-WP(C)/30566/2024|JAYAKRISHNA MOHAPATRA 73 1. Annexure Date mentioned in the
paragraph no.4 is wrongly
furnished.2.Annexure marked in the
petition is wrongly marked as 1 in
place of 10.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

180 CRLMC/21371/2024 RAJIV KUMAR MAHANTA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

2024-07- 6-RECEIPT SHOWING SERV.COPY

181 |D-WP(C)/30934/2024PITAMBAR ACHARYA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
182 CONTC/30903/2024 PRASANNA KUMAR NANDA 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
183 CRLMC/21537/2024 SOUMYA RANJAN DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
o, TUSHAR KANTI 02407 "lf%-\l/IETITION/APPEAL NOT IN
184 SATAPATHY,SR.ST.COUNSEL(GST,CX
OTAPL/30519/2024 AND CUSTOMS 23
) Period of Delay 128 days.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
185 JUGALA KISHORE PANDA
BLAPL/21533/2024 23 As per FIR P.S. NO..114/2022 not tally
with annex.1 in page no.4.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 11-NEAT,LEGIBLE ATTESTED

186 [D-WP(C)/30880/2024|SUBAS CHANDRA DAS 23 ANNEXURES NOT FILED.

Page 12,15 not neat and page 19 and
20 not legible.
2024-07- 6-RECEIPT SHOWING SERV.COPY

187 |D-WP(C)/31241/2024| BIRAJA PRASANNA DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY

D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.

188 ABLAPL/21165/2024 JAYADEBA BEHERA 23

1.Page no.8 not legible.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
189 ABLAPL/21097/2024 RABI NARAYAN SWAIN 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 9-PROVISION OF LAW NOT
190 ABLAPL/21465/2024 PRASANTA KUMAR ROUTRAY 3 FURNISHED ON TOP OF CAUSE
TITLE.
1. Page no.10 not neat and legible.
D. 5024.07./6-RECEIPT SHOWING SERV.COPY
191 CONTC/30178/2024 DR. JITENDRA KUMAR LENKA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN
D- 2024-07- TIME
192 OTAPL/30385/2024 TUSHAR KANTI SATAPATHY,SR.S.C 3
Period of Delay 57 days.
2024-07- 6-RECEIPT SHOWING SERV.COPY
193 D-CRLA/21343/2024 |[JYOTIRMAYA SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
194 |D-WP(C)/31620/2024|SARADA PRASANNA SARANGI 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07./6-RECEIPT SHOWING SERV.COPY
195 ABLAPL/21582/2024 SANDEEP RATH 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
196 ABLAPL/21549/2024 RAJENDRA NARAYAN ROUT 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|9-PROVISION OF LAW NOT
197 | ABLAPL/21467/2024 PRASANTA KUMAR ROUTRAY 23 FURNISHED ON TOP OF CAUSE
TITLE.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
198 |D-WP(C)/30998/2024DINESH KUMAR MOHANTY 3224'07' NOT FILED
1.Legible copy of page 22 to be filed.
2.Names in capital letters/Mobile
numbers of the signing advocates not
indicated in vakalatnama
21-STATUTORY
D- 2004-07- DEPOSIT/AWARDED AMOUNT
199 IMACA30997/2004 [SOMNATH ROY 23 NOT DEPOSITED.
1.Period of Delay 75 days
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
200 CONTC/30797/2004 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
201 |D-WP(C)/31301/2024|ASHOK KUMAR DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
202 CRLMC/21565/2024 GYANA RANJAN MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
203 D-WP(C)/31274/2024 PRAFULLA CHANDRA DAS TO AG/CG/IT/CT/ETC.NOT FILED.

23




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-|/11-NEAT,LEGIBLE ATTESTED
204 BLAPL/21541/2024 BIJAYAKUMAR PARIDA 23 ANNEXURES NOT FILED.
page nos. 13, 14 are not neat.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
205 BLAPL/21622/2024 RAJIB LOCHAN PATTANAIK 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
206 BLAPL/21595/2024 KULDEEP MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
207 CRLMC/21404/2024 ABHILASH MISHRA 23 20-VERNACULAR CERTIFICATE
NOT FURNISHED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
208 CONTC/30168/2024 ADV 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
209 CRLMC/20940/2024 AKSHAYA KUMAR SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
210 D- CHIRANIJIB ROUT 2024-07-

ABLAPL/21492/2024 23 1. Name of the petitioner and age of
the deponent in affidavit not tally with
the cause title.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

211 CONTC/30989/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

212 ABLAPL/21252/2004 DEBA KUMAR RATH 23 TO AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY
DEPOSIT/AWARDED AMOUNT
NOT DEPOSITED.
D- 2024-07-
213 MAHITOSH SINHA

MACA/30763/2024 23 1.Period of Delay 119 days 2.Rs 2113/
payable Rs2/ paid D.C.F of Rs 2111/ to
be paid
6-RECEIPT SHOWING SERV.COPY

D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.

214 ABLAPL/21608/2024 SUNIL KUMAR PANDA 23 .
As per book marked index not properly
page marked.
2024-07- 6-RECEIPT SHOWING SERV.COPY
215 |D-WP(C)/30940/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
)16 D- ADV 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.

CONTC/29979/2024 23 Index not filled in,(ii)Age of petnr.1 be
reconciled as per affidavit.

2024-07- 6-RECEIPT SHOWING SERV.COPY
217 |D-WP(C)/31254/2024 RAMESH CHANDRA JENA TO AG/CG/IT/CT/ETC.NOT FILED.

23




6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-|19-PROVISION OF LAW NOT
218 ABLAPL/21574/2024 BISWABHUSAN DAS 23 FURNISHED ON TOP OF CAUSE
TITLE.
2024-07- 6-RECEIPT SHOWING SERV.COPY
219  |D-WP(C)/30621/2024 DAYANANDA MOHAPATRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-19-PROVISION OF LAW NOT
220 ABLAPL/21577/2024 NARENDRA KUMAR LENKA 23 FURNISHED ON TOP OF CAUSE
TITLE.
16-PETITION/APPEAL NOT IN
D- 2024-07-|TIME
221 OTAPL/30408/2024 T.K.SATAPATHY,SR.ST. COUNSEL 23
180 days delay.
D- 2024-07-|1.Period of Delay 06 days 2.Pg.7 of
222 MACA/30329/2024 PRASANTA KUMAR MAHALI 23 appeal memo not signed by Adv
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-/14-NOT PROPERLY INDEXED.
223 BLAPL/21596/2024 DIPTI RANJAN BHOKTA 23
Index and Book mark not page
marked.
D. 5024.07./6-RECEIPT SHOWING SERV.COPY
224 CONTC/30981/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
5024.07./6-RECEIPT SHOWING SERV.COPY
225 |D-CRLA/21342/2024 |JYOTIRMAYA SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
226 |D-WP(C)/31251/2024|BIRAJA PRASANNA DAS 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
227 CONTC/29456/2024 RAJIB LOCHAN PATTNAIK 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
228 |D-WP(C)/30901/2024| ARUN KUMAR PATRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 76 days 2. Court
D- 2024-07-|Fees payable not correctly furnished
229 MACA/30956/2024 RAPILA CHARANNAYAK 23 [3.Welfare fund of Rs 50/ and Rs 10/
not paid
5024.07./6-RECEIPT SHOWING SERV.COPY
230 |D-WP(C)/31033/2024 BISWABIHARI MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-TO AG/CG/IT/CT/ETC.NOT FILED.
231 BLAPL/21636/2024 DEBASHIS ROUTRAY 3
1.Annex-2 not executed in the petition.
2024-07-|Receipt showing service of copy on SC
232 |D-WP(C)/31199/2024 KUNAL KUMAR SWAIN 73 S and ME not filed.
D- 5024-07- 6-RECEIPT SHOWING SERV.COPY
233 CONTC/30886/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
234 ABLAPL/21164/2024 SURYAKANTA DWIBEDI 23 TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
235 CONTC/30954/2024 SANTOSH KUMAR SWAIN 73
Code Not indicated
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
236 D- SOUBHAGYA RANJAN JENA 2024-07- . .
BLAPL/21569/2024 23 Paragraph not correctly mentioned in
the affidavit.D.Fee of OSBC Rs.50/-
not paid.
237 D- SUSANTA KUMAR TRIPATHY 2024-07- 1.page no.10 not neat and legible
ABLAPL/21515/2024 23 : ) )
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
38 |2 ABHISEK MOHANTY 2024-07- .
CRLMC/21554/2024 23 Copy of order passed in connected
CRLMC No.320 of 2023 disposed
on02.02.2023 not filed
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-TO AG/CG/IT/CT/ETC.NOT FILED.
239 BLAPL/21173/2024 SARBESWAR SAHOO 23
1. Paragraph no.not correctly furnished
on declaration.2. Rejection order in
page n0.47 not available on record.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
240 D- DIBYAJYOTI SAHOO 2024-07- . .
ABLAPL/21491/2024 23 1.Paragraphs in declaration not
correctly furnished in the
petition.2.Page no.12 not legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
241 CRLMC/21420/2024 SATYA NARAYAN MISHRA 4 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
242 |D-WP(C)/31253/2024|BIRAJA PRASANNA DAS 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY
243 ABLAPL/21609/2024 MANAS KUMAR CHAND 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
244 |D-CRLA/21457/2024 SUBHAM SHARMA s (&P TITIONAPPEAL NOTIN
Period of Delay 55DAYS
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|11-NEAT,LEGIBLE ATTESTED
245 | ABLAPL/21532/2024 UOALA KISHORE PANDA 23 ANNEXURES NOT FILED.
page no. 12 not neat.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
246 | ABLAPL/1516/2004 BUAYA KUMAR NAYAK (3) 53
Authorization to swear affidavit on
behalf of another petitioner not
furnished
247 |D- SASWAT KUMAR ACHARYA 2024-07-/6-RECEIPT SHOWING SERV.COPY
CRLMC/20923/2024 23 TO AG/CG/IT/CT/ETC.NOT FILED.




1. Age of petitioner not tally with
affidavit and V. nama. 2. page no. 33
not legible.

6-RECEIPT SHOWING SERV.COPY

248 [D-WP(C)/30828/2024 UMAKANT SAHOO %(3)24-07- TO AG/CG/IT/CT/ETC.NOT FILED.
Annexture-2 is not exhibited
2024-07- 6-RECEIPT SHOWING SERV.COPY
249  |D-WP(C)/30948/2024| ABHISEK MOHANTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
D- 2024-07-[FURNISHED ON TOP OF CAUSE

250 ABLAPL/21583/2024 LAXMI NARAYAN RAYATSINGH 73 TITLE.

Page no.11 not marked in file and
Book mark.
2024-07- 6-RECEIPT SHOWING SERV.COPY

251 |D-WP(C)/30986/2024|JIBAN RANJAN DASH 23 TO AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY
D- 2024-07-|TO AG/CG/IT/CT/ETC.NOT FILED.
252 | ABLAPL/21494/2024 ARIEET MISHRA 23
1.Page no.9 not neat and legible.
Name of victim found as respondent

253 |D-CRLA/20753/2024 |SOUGAT DASH 2024-07-no.2 and in the body of appeal

23 petition.So S.R. not made in view of
Standing order no.3.

254 |D-WP(C)/30831/2024/SRINIVAS MOHANTY 2024-07-|1.Subject code not furnished.2.Copy
23 not served on A.G
2024-07-|0-RECEIPT SHOWING SERV.COPY

255 |D-WP(C)/30899/2024| ARUN KUMAR PATRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 1. Rejection order in C.T.Case No.
256 BLAPL/21081/2024 MANORANJAN PADHY 23 38/2024 under Annexpye-l not tally
with para-1 of the petition.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|9-PROVISION OF LAW NOT
257 BLAPL/21634/2024 DEEPAK RANJAN PARIDA 23 FURNISHED ON TOP OF CAUSE
TITLE.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
258 ABLAPL/21566/2024 JAYAKRISHNA MOHAPATRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY

259 BLAPL/21607/2024 AKSHAYA KUMAR SAHOO 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY

260 |D-WP(C)/31466/2024|DR. BINODA KUMAR MISHRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 9-PROVISION OF LAW NOT
261 ABLAPL/21605/2024 SUNIL KUMAR PANDA 23 FURNISHED ON TOP OF CAUSE
TITLE.
1. Page no.6 not neat.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
262 CONTC/30802/2024 ADV. 3 TO AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
263 CRLMC/21367/2024 PROMOD KUMAR NIGAM 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- .
264 MACA/30744/2024 G.P.DUTTA 23 1. Period of Delay 167 days
D. 5024.07.|6-RECEIPT SHOWING SERV.COPY
265 CONTC/30191/2024 ADV 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY
266 CONTC/29465/2024 ADV. 73 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
267 CRLMC/21368/2024 RAJIV KUMAR MAHANTA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
268 BLAPL/21588/2024 BHABANI SANKAR MISHRA 23 > _ .
age number 3 , 4 two times filed in
the petition copy
7-VAKALATNAMA NOT
PROPERLY
269  |D-WP(C)/31237/2024 BHAGABAT PRASAD RATH 3(3)24'07' STAMPED EXECUTED,ACCEPTED.
1.Hologram of Rs/- 50 Not paid on
V.Nama
2024-07- 6-RECEIPT SHOWING SERV.COPY
270 |D-CRLA/21214/2024 |TNARAYAN MURTY 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07.|6-RECEIPT SHOWING SERV.COPY
271 CRLMC/21248/2024 SURYAKANTA DWIBEDI 23 TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT
ORDER NOT FILED
D- 2024-07-
272 |CRLMC/20928/2024 SUIATAJENA 23 .
1. Neat and legible copy of page
nos.12 to 15 to be filed. 2. C. copy of
the order dated 10.05.2024 passed by
the Ld. Judge Family Court, Balasore
in CRP n0226 of 2021 not filed
2024-07- 6-RECEIPT SHOWING SERV.COPY
273 |D-CRLA/20736/2024 RAMESH CHANDRA MAHARANA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 5004.07./6-RECEIPT SHOWING SERV.COPY
274 ABLAPL/21126/2024 PULAKESH MOHANTY 3 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|9-PROVISION OF LAW NOT
275 BLAPL/21567/2024 SAMBIT BISWAL 23 FURNISHED ON TOP OF CAUSE
TITLE.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
276 ABLAPL/21155/2024 BIJAY KUMAR BEHERA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07-
277 |D-CRLA/20580/2024 |INYANANANDA PANDA 23 THE APPEAL HAS NOT BEEN

ADDRESSED TO THE HONBLE
THE CJ




6-RECEIPT SHOWING SERV.COPY

D- 2024-07-
278 CONTC/30801/2024 ADV. 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
279 |D-CRLA/21437/2024 LAXMINARAYAN PATEL 23 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY
280 |D-WP(C)/31272/2024PRAFULLA CHANDRA DAS 3 TO AG/CG/IT/CT/ETC.NOT FILED.
281 D- TUSHAR KANTI SATAPATHY,SR.S.C 2024-07- Period of Delay 128 d
OTAPL/30656/2024 SRS 3 eriog ot Lelay 126 cays.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY
282 ABLAPL/21496/2024 ARIJEET MISHRA 23 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-/19-UNDERTAKING FOR NON
283 CRLMC/21512/2024 RATIKANTA MOHAPATRA 23 FILING OF TRANSLATED COPY
NOT FILED
1.Occupation not furnished in
affidavit.
6-RECEIPT SHOWING SERV.COPY
D- 2024-07- TO AG/CG/IT/CT/ETC.NOT FILED.
284 ABLAPL/21421/2024 GYANARANJAN SETHI 23
1. Page nos.13 , 14 not neat and
legible.
1. G.R case number not tally with
D- 2024-07- Synopsis and cause title.Party name
285 ABLAPL/21382/2024 PRASANNA KUMAR MISHRA 23 not Fn‘entloned in the v.nama. 2
.Petition not correctly addressed to
Honble Court
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
236 D- Guru Prasad Behera 2024-07-|19-PROVISION OF LAW NOT
ABLAPL/21462/2024 23 FURNISHED ON TOP OF CAUSE

TITLE.

1. Court fee of Rs.30/- paid instead of
Adhesive.2. Page no.11 not legible.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 23-07-2024 (CASES FILED BEFORE 2024)

Sl - Advocate for Defects as
no. Filing Number Case Number Petioner/Caveator per S.R.

OTHERS. C
COPY OF

1 ||CMAPL/438/2019 || CMAPL/438/2019 ADV. DISMISSAL
ORDER
NOT FILED






